FORM A
PUBLIC ANNOUNCEMENT

[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Ligquidation Process)
Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF WUXI YUSHOU MEDICARE
PRIVATE LIMITED

RELEVANT PARTICULARS

NAME OF CORPORATE PERSON WUXI YUSHOU MEDICARE PRIVATE
J LIMITED .

DATE OF INCORPORATION OF CORPORATE 28/12/2012

PERSON

AUTHORITY UNDER WHICH CORPORATE Registrar of Companies, Chandigarh
PERSON IS INCORPORATED / REGISTERED

CORPORATE IDENTITY NUMBER / LIMITED | (j33110PB2012PTC036984
LIABILITY IDENTIFICATION NUMBER OF
CORPORATE PERSON

ADDRESS OF THE REGISTERED OFFICE AND
PRINCIPAL OFFICE (IF ANY) OF CORPORATE
PERSON

F.No-469, Ph-8 B SAS Nagar Ind. Area,
Mohali-160071, Punjab, India

LIQUIDATION COMMENCEMENT DATE OF
CORPORATE PERSON
NAME, ADDRESS, E-MAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE LIQUIDATOR

Sanyam Goel
Address: Unit No. 110, First Floor, JMD
Pacific Square, Sector 15, Part 11, Gurugram,
Haryana-122001, India
IBBI/IPA—OOZ/IP—NOO138/2017-18/10397
Email id : goelsanyam(@gmail.com
Mobile No. : +91- 9810868515
LAST DATE FOR SUBMISSION OF CLAIMS 02.02.2022

Notice is hereby given that the WUXI YUSHOU MEDICARE PRIVATE LIMITED has commenced
voluntary liquidation on 03.01.2022

The stakeholders of WUXI YUSHOU MEDICARE PRIVATE LIMITED are hereby called upon to
submit a proof of their claims on or before 02.02.2022 to the liquidator at the address mentioned
against item 7.

The financial creditors shall submit their proof of claims by clectronic means only. All other
stakeholders may submit the proof of claims in person, by post or electronic means.

Sanyam Goel
Reg. No. IBBI/IPA-002/IP-N00138/201 7-18/10397

Date : 06.01.2022
Place :Gurugram
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AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISION TO RULE 8 (6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.
NOTICE is hereby given to the Public in General and in particular to the Borrower(s) and Guarantor(s) that the below listed immovable properties (“Secured
Assets") mortgaged / charged to the Secured Creditor, the Possession of which has been taken by the Authorised Officer of FULLERTON INDIA HOME

Regd. Office : Megh Towers, Floor 3, Old No. 307 New No. 165, Poonamallee High Road, Maduravoyal, Chennai-600 095.

(JN AND H ()N RU [N U AN Al A

[
Ciabe  OF, 01 2022 SHON RANDHAWA

Placa : New Defi Dliractor ,
Add’ E21. P I:rl|ih Ellﬁrt.-ﬂﬂ Place : Delhi NCR
dd : E-21, Pushpaniali Farms, .
Bywasan, New Delni 110051 | | Date_: 06012022

address (https://disposalhub.com and https://www.grihashakti.com/pdf/E-Auction.pdf). The intending bidder can also contact :- Mr. Ashok Manda,
on his Mob. No. 9892294841, E-mail ID : ashokkumar.manda@grihashakti.com

Authorized Officer, FULLERTON INDIA HOME FINANCE COMPANY LIMITED

Sd/-
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.'U RCEMENT OF SECURITY INTEREST ACT, 2003 (THE ACT), THE CONTENTS OF WHICH ARE Authority under which corporate deblor |~ . i
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Corporate Identity Number / Limited Liability
Identity Number Of Corporate Person
Address of the Registered Office and
PrincipalOffice (if any) of the

Corporate Person

U33110PB2012PTC036984

F.No-469, Ph-8 B SAS Nagar Ind. Area
Mohali- 160071, Punjab, India
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IN THE MATTER OF

NEELGAGAN INFRACOMN PRIVATE LIMITED
CIM : U454000L2009PTC1 84678
HAVING ITS REGISTERED OFFICE AT B-28,
PUSHPANJALl FARMS, BIIWASAN

NEW DELHI 110041,

....PETITIONER

FORM NO. INC-19 BDR BUILDCONLIMITED |
FORM NO, 5
NOTICE CIN- L70100DL2010PLC200749 CORRIGENDUM
[Pursuant ta rule 22 of tha Comganies (Incorporalion) Rulas, 2074] DEBTS RECOVERY TRIBUNAL - i i i i

" Nl Te Tiaby. o ARGE T ima i of Subesection Bt B00/1 University Road, Near Hanuman Setu Mandir, Lucknow Regd. Office- 31, Jangpura Road, FOR THE ATTENTION OF THE PROSPECTIVE Security Interest Act, 2002 (the said Act.) read with Rule 3(1) of the Security Interest (Enforcement) Rules
! CE ¥ pu b L ! e : 2002 (the said Rules). In exercise of powers conferred under Section 13(12) of the said Act read with Rule

section 8 of the Companies Acl 2013, an application has been (Area of Junsdiction, Part of Uttar Pradesh) Bhogal, New Delhi-110 014 RESOLUTION APPICANTS OF . . . .
ada by NUs Darish Cultaral Forumn & the: Regional Ditactor v . i 3 of the said Rules, the Authorised Officer of lIFL Home Finance Ltd. (IIFL HFL) (Formerly known ag
Norther, Reglon, New Dl for revocation of the lnense issued to| | 27 WOHS FOR FILING REPLY & APPEARANGE BY PUBLICATION Corporate office address- 21, Ring Road,| | CHEEMA SPINTEX LTD. (CIN U17115CH1994PLC015140 ) India Infoline Housing Finance Ltd.) has issued Demand Notices under section 13(2) of the said Act
It urder saction Bi5) of the wrml st AEL 2013, At Bris mm:';hahtm O.A, Mo, 367 2020 Third Floor, Front Portion, Lajpat Nagar, (UNDERGOING CIRP) calling upon the Borrower(s), to repay the amount mentioned in the respective Demand Notice(s) issueq
of canse, the company will be required to add the word Farum Summaons to defendant under section 19{(4) of the Recovery of New Delhi-110024 With reference 10 the Form G published on 16th December, 2021 in to them. In connection with above, notice is hereby given, once again, to the Borrower(s) to pay within 6
Private Limitad™ to #s name in place of ‘Fomm'. the Debts dus o Banks and Financial Institulionad Act, 7893 raad Tel.: 011-2647 7771 servariancs with insolvency and .|-__..‘--.r|; ruptcy Board of India (Insolvenc: days from the publication of this notice, the amounts indicated herein below, together with furthe

21 The principal obecls of the company ane a5 lolows! with rules 12 and 13 of tha Debts Recovery Tribunal procadure, Jel. Ut ) ’I'_m' - 1'_" I-:. » - g _"Il ~ e 'F’._:m' o v ".g " - -p't interest from the date(s) of Demand Notice till the date of payment. The detail of the Borrower(s), amoun

f) To promote and despen cultural relations between India and| |Rules, 1993 WebSIteE WWW.bdrbLtlldcon.com I" -“.:.“.I:' ’: .”l.tl_”:*.:. 1 : +-Jr. I-ft I,I-t th Brsons) OUONS. £VI1R, oW due as on date of Demand Notice and security offered towards repayment of loan amount are as under
oo s o A, oot s o BANK OF MAHARASHTRA E-mai: imo@bdituicoon.com | J 0 o e Formn © which slates thed e lse e o —pomana ot vae
::n:pE'aliur batwaen the peoples of India and Denmark. ; VERSUS NOTICE submission of EOI is f:r-. ember 31. 2021 has bean amended and 1o be AL Amount LAl oD 3 P ]

(] _.Udiuulgl:l?.lu g‘nlﬂ"l ||Il;,|i:=|_'|'| Llalll'-:::llﬂ'i :lﬂd?l}ﬁ[l}rlml.!l!':lmﬂdll} Lli'.ll-ﬂl_:lhz Mr. A]a}' Kumar Jain & ors Pursuant to R(Wn 29 read with read as Januany 17 JUZE haraaler ;v/l‘u. IQEIIit i\.u'\|/|||ar; Goyat; Iijggzllsiggzguéjp;;;;"& Att t::tlatb -P;Uw-;l- .allds pa:f]iG(\;‘: th
undarskanding betwean Denmark and Indian cultura, understandi : . o Al alhar duiss v Eorm G dlatien for EC b e ——— rs. Laxmi Mehra s.21,53,470/- | property being: Twinz Sun 4-1601, on
of Danish asl, cxlkurs and secely’ broad-and understanding off | 12 the EJEFENDAtJTEE:r T Regulation 47 of the SEBI (Listing |“ et ,_’_Ir_ - ' ' — . ke h—— (Prospect No (Rupees Twenty One Lakh Fifty] 16th floor having Super Area appro

_ Indian cultures in Denmark. o Fr gAY SR JAN) U ML AR LA D8 Obligations and Disclosure Requirements) | 11 et it b s e sl U S e IL10026486 & 855505)| Three Thousand Four Hundred | 92.44 sq. mtrs, Covered Area 72.71

M To provide easier access to Indian organizations and mddaduals o House No. B-2, Flat No.201.1" Floor, Lotus Pond-2 ) : : us comgendum should be read n conjunction with the Form G
colabarata with Denmark and 1o foster practical mutual exchange of Vaibhay Khand, Indrapuramn, Ghazlabad-201010 UP Regulation, 2015, NOTICE is hereby givery | {invitation for EOI) issued by the undersigned on 16th Decembar, 2021 in 8?2;32%02%){ onglspelgt No :ﬂq.mtrs. Wd Ca(rspet Arle|a 56.76 SSI'T”,\SI'
af, culture, heritage, education and sclenca. 2 Mrs Necita win Mr. Ajay Kumar Jain that a Meeting of the Board of Directors of | respect of the invitation for Expression of Interest for CHEEMA SPINTEX s1,91,025]- (Rupees gsin viann Jroup nousing, B

) Mo of the abjects of the company will be carmed cul on a commercial Housa Mo, B-2, Flat No, 201, 1*Floor, Lotus Pond-2 the Company is scheduled to be held on| | & TDHCINUITIISCHI994PLCD 15140 ) h One I(_jalT<h NTE::Y Ong | gg :\181’ Szegﬁogogt%é, (grezterthoga
basia or for the purpases of eaming prafits. Surpluses., of any, will be Valbhay Khand, Indrapuram, Ghaziabad-201010 U.P 7 {Alok Kaushik) ousand Twenty Five Only) agar, , Juar Fraaesh, india
iznd soly Tor furtharing h phikarihvopic-and chamtabie bpecis ot 1o pp ot nfracon BI, Lid, ' Monday, 17" day of January, 2022 at 21, Resolution Professional in the matter of| [r—AmiHemar, 04 Jan 2022 Prospect No. 938592+ Al that —piece —ang

10 COpany ; g Ring Road, Third Floor, Front Portion, T 01 Cheema Spintex Limited Mrs. Gayatri Devi, Rs.6,04,254/- (Rupees Six Lakh Four Thousand parcel of the property

i fftlftirsairl-;edcﬂ ﬁl;&;rgl.:?!_lmng: &8 considered necessary for the ?':IIE%ILI-?ED;E.IEE :Uplgﬁﬁpmﬁ;{ﬁf&stj Lajpat Nagar- IV, New Delhi-110024 a FD‘?;:E 'EE :anl;?:im (IBBUIPA-002/1P-N0O025 3-‘EDI:?-2D 18/10767) Mr. Munshi Lal Sharma Two Hundred Fifty Four Only), Prospect being: Plot  Areg

4 of the : b : - IV, 2 L vesl). _ ) P t No 938592, | No.854491 Rs.22,91,828/- (Rupees Twenty Two Admeasuring 100 S

3)  Tha Company does nat infend 1o change ar aller ils main objects. A b) Regd. office- 177, 1" Floor, Hargovind Enclave, Delhi-32 | | 1:00 PMto consider and approve quarterly ( ;giﬁ;: & ;06679) Lakh Ninety One Thousa(nd FIéight Hundryed Yds., Kila Ng .24 (8-0q)I
e “;,.:h;?fu"iﬁr:['gﬂﬁf Aigs 3;121'&'?;':}3&1"”“ r:';a'r'"“ In the above noted application, you are required to file reply in| | financial results of the Company for the Twenty Eight Only), Prospect No.906679 | Mauja Baselwa, Tehsi
Mw.pnai'm 11001, Rl LI F{:T_?E* Baok 5”‘"";' X lm:' sels along I“'ith 'j‘-“?”E""‘;'ﬂE'ME and| | quarterended on 31" December, 2021. Rs.5,17,947/- (Rupees Five Lakh Seventeen | & Distt.  Faridabad|

ot Pt : afhdawls personally or throwugh your duly authonzed agant or e , Thousand Nine Hundred Forty Seven Onl 121002, Haryana, India

T o i ool fgal praciione n s Trbural,ater senving copy of ne| | e sad nimaton i o avaiatle on the r— e b

r bady . i wuricak Ll , . . —Ifthe-said-Borrowersfai-tomake-payment to-tF-HFas-aforesaid; HFEHFE-may-proceed-against thel
such ohjection 1o the Ragonal Director 2t Maw Delka within thirty days|  [same on the applicant or his counsal ! duly authanzad agant Company's website at www.bdrbuildcon.com PUBLIC ANNOUNCEMENT above secured assets under Section 13(4) of the said Act, and the applicable Rules, entirely at the
Et':rgr::.'rr-'aa El?rl: IE-E:_ Wtﬁﬁjﬁﬁﬁg{.;ﬁgﬁ"ﬁ;! B E}:E: gg%rggﬁgy;ll after publication of summons and thereafier lo appear before| | and may also be available on the website [Regulation 14 of the Insolvency and Bankruptcy Board of India Ei)SﬁKS’ COtSté andhcg;?equg}Cﬁ\l 0f§8/e3g3£rﬁW6fS-GF0ﬂ gﬂgfef d&ta,ﬂssph'?a%_eMcontaﬁt _tOfAULh%fiS%d

C ¥ing. & ¢ z g S - C . icer at Branch Office: Plot No. , Upper Ground Floor, Main Shivaji Marg, Najafgarh Roa
Aalyataya Bawan, GO Compix New D681 - 110003, a copy 0 d“;p;:ft:;f'ﬁﬁ;ﬁfﬂjfﬁ d“;ﬁ;ﬂfjﬁﬂﬁl‘gﬁ,g'“h the ﬁ{tthe/?tOCk Exchadnge at / o (Voluntary Liquidation Process) Regulations, 2017] Beside Jaguar Showroom, Moti Nagar, New Delhi / or Corporate Office: IIFL Tower, Plot No. 98
which shall be forwarded to in ihe Applicant at 202-206, Tolstoy = s://www.nseindia.com/emerge_itp/. Udyog Vihar, Ph-IV Gurgaon, Haryana.
House 13, Tolstoy Marg, New Delfv — 110001 Registrar : ForBDR BUILDCOF\? LIMTTED FORTHE ATTENTI%!&E;:E I\:‘;‘IAV};I'EI'I;%I\%FI'RE?JOF WORITESHOD oo 9 : ' ' ' .
Mamas) of Applicant Debts Recovery Tribunal , Lucknow Place: Dethi; Date: §7.6+.2022——Sdi-Authorised-Officer, For it HomeFinancettd
For Darssh Gultural Forum Sa/-
Place: New Delhi Diya Hﬂsﬁa Place: New Delhi RAJESHGUPTA “'Fpﬂ Rﬂ!:l.’ “]!"ill"l::l‘.:r"J Illgﬂ 26"
: hia _ . . FHUAN
Datad - OB.01 2003 o E@g"'E'E;E.E Date: 07.01.2022 Managing Director; § 1] Name of the Corporate Person WUXI YUSHOU MEDICARE PRIVATE [ ugﬁ:ug‘;raﬁ;ﬂ F‘jlesbinpam“
I 177 | LIMITED CENTRAL GOVERNMENT,
_ HEGI'DHA.L DIRECTOR. NORTHERMN REGION, . . .
2 Bgtgoc;]f Incorporation of the Corporate | 28/12/2012 W THE HMTE%EEF%EJLEI-!EEETIGH LOF Wh||st care IS J[akeﬂ prior to
vILVLS FINANCE LTD. r——————"FULLERTON INDIA HOME FINANCE COMPANY LIMITED | SECTION 8 ¢ WECOMRMES ACT 200 | - ooorce of advertsing
Reqd, OFf : 2nd Floor, 13, Sant Nagar, 3| Authority under which Corporate Person Registrar of Companies, Chandigarh a
[ ] el of fealtah New Dol 10065 =l Grihashakti Corporate Office : Floor 5 & 6, B-Wing, Supreme IT Park, Supreme City, Powai, Mumbai-400076. is incorporated/ registered RULE 30 OF gg. p_[_q:Eg mggqpu A.TIUH

copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot be

gst;cefhﬁrehftgwen thtt Du;suam;ﬁ;ﬂm FINANCE COMPANY LIMITED (“Secured Creditor"), will be sold on “As is where is’, “As is what is” and “Whatever there is" on the date and time 6.| Liquidation Commencement Date Of 03.01.2022 Malica is heraby :DLEIIEEC neral Public Bl held responSIble for SUCh
ol RAR: MBS LER; i o mentioned herein below, for recovery of the dues mentioned herein below and further interest and other expenses thereon till date of realization, due to Corporate Person "-é ﬁ-mb ;;«,; rg:lllﬂ-s:.:ﬁ b rnatie ,n,“:,hé,_:_:,'in E’,:, contents. nor for any |OSS or
application is being made by the "?“"‘F'""'I' b FULLERTON INDIA HOME FINANCE COMPANY LIMITED / Secured Creditor from the Borrower(s) and Guarantor(s) mentioned herein below. The Reserve Price] | 7| Name, Address, Email Address, Sanyam Goel ihe Caniral Covemmeri (Regicnal Directos, !
the Central '_3”'"‘-”“ ment ”"'!'“'5"5' of Earnest Money Deposit (EMD) and Last Date of EMD deposit is also mentioned herein below: Telephone Number And The Address: Unit No. 110. First Floor. JMD E,;’,ﬁk;;,:{efﬁc Iu;,::';%ngféﬁ.“?- thﬁ,ﬁuﬁ damage incurred as a result of
Corporate Affairs) for seeking ns approval Registration Number Of The Liquidator Pacif S- S t, 15 p ,t I .fm ergfion of the Memarandum of Association
pursuant to Section 196 read with Schedule V - (WIth unlimftec extensions o'3 minie each) Crurom Hamvana 120001 india | | Chine Lompany o fems of Specia Ressliien |1 trangactions with companies
and other applicable provisions of the 2) Last Date & Time for submlssmn of Request Letter of Partlclpatel KYC Documents / Proof of EMD, etc. : 05.02.2022 Gurugram, Haryana-122001, India I':gl‘*;i?qﬂkgﬁmuﬁr mﬁ"ﬁ;ﬁ:'iﬂ_"fm%“f'm p I
: : IBBI/IPA-002/IP-N00138/2017-18/10397 7 " fH 0 1at1 ndi
Companies Act 2013, for appointment of Mr. SK. ; : Lompany 1o change Il3 Regestered ofice Trom assoclations or |nd|V|dua|S
Vikas Mehrotra (DIN: DG4 76150) as Managing NO. Name of the Borrower(s) / Guarantor(s) with LOAN ACCOUNT NO. Demand Notice Date & Amount Email id : goelsanyam@gmail.com "E:;t:“:?rl Eﬁggﬁ Territory of Delhi” fo ttm R
Qirector - Intemnational Operations for a Loan Account No.: 609107210571658 e oa ST Mobile No. : +91-9810868515 A |.'|:|Er5|'_||'| wluuatsa[_:;ﬂermlf?;lukﬁl,-.mtge ﬂlft?flw advel’[ISIng In ItS neWSpaperS
i / ated : 29.05. rapased change of the Registare o] ..
period of three years effective from the date [1] Om Pal Sharma, S/D/W/o. Ram Swarup Sharma [2] Geeta Sharma, S/D/W/o. . 8] Last date of Submission of Claims 02.02.2022 .;jru-,E Emparw may caliver aither on MCA-21
as approved by Central Governmant. Birmanand Sharma. [3] Shushant Sharma, S/D/W/o. Ompal Sharma. I§ zhst’ﬁl’:ﬁ:;(:]%(;s';meu':grzz:.';';:tsel‘:’:::i PDHEHI th'n';t mca gov.in) |I=tl' 1'!|th| |HH'E§IU[ or PUbllCﬂtlonS. We therEfOI'e
The above communication is intended far Add. 1: R/0. 3/38 Gali, Ganga Ram Shahadra, Taliwara Shahdara, East Delhi-110 032, g Eight Paise Or?ly) e a5 o1 2705 302] Notice is hereby given that the WUXI YUSHOU MEDICARE PRIVATE] | R EE (600 80 C80es 5 Tt tbiections recommend that readers
infarmation and henefit of all members besides *E-mail : hiralal.sharma2@gmail.com e LIMITED has commenced voluntary liquidation on 03.01.2022 ;nnpl:unh11 ¥ an ad davit -t';all tha -1==1|an~ nl;
. P - = £ Is'hr Inleras an raunds SR paEEIon : T
complying with applicable directives ! bescription of the Secured Asset: ALL PICEE AND PARCEL PROPERTY BERRING &= BT 0p Second Floor without RooT and Trace Fights Avea The stakeholders of WUXI YUSHOU MEDICARE PRIVATE LIMITED are] | The Regianal um:.;mf": Harihern HLEIIJII al the make NECessary  INQuIres
By order of the Baard of Directors TIEGSUTITg 86:88-S Mtrs-T-e-86-St-Yards Property bearing No. W-177 Out of Khasra No. 699/413, Gali No. 05, Chander Shekhar Azad Gali, Main Babarpur, hereby called upon to submit a proof of their claims on or before 02.02.2022 to Eﬂdﬂ? EE.J%:- "'g::'l"n?l ,E:d rﬁv‘" gﬁi'?f'fnaﬁﬂ f . .
Far VLS Fin;mEE L1ﬂt Vill. lllaga Shahdara, Delhi. Surrounded by Boundaries :- % East : Gali No. 5; > West : Property of Other; > North : Property of Other; > South : Gali, the liquidator at the address mentioned againstitem 7. within fourteen -:155.-5 af the |I:-.||:||u:a tlien of this be ore Sendlng any MOnIES or
Flace : Mew Delhi Company gén,::]:,.l. Reserve Price : 322,50,000/- Earnest Money Deposit : < 2,25,000/- Bid Incremental Value : 3 22,500/- The financial creditors shall submit their proof of claims by electronic means qg",'ﬁj,":l',!l'?f; L,f':':,gf E’:‘ﬁ%,;ﬁ'ﬂ,ﬁ?'ﬂéﬁ entering intO any agreements
Dated ; 06-01-2022 M. No. - AT11183 (Rs. Twenty Two Lakh Fifty Thousand Only) |  (Rs. Two Lakh Twenty Five Thousand Only) | (Rs. Twenty Two Thousand Five Hundred Only) only. All other stakeholders may submit the proof of claims in person, by post o B-28, PUSHPAMJALI FARMS, BIIWASAN, ) . )
CFORM NO INC_267 Loan Account No. : 609107210484713 Dated : 0104 2021 & electronic means. NEwDELHLTtO0GE. | | with advertisers or otherwise
[Pursuant to Rule 30 of Companies [1] Manisha Jain, S/D/W/o. Prithvi Raj Sharma [2] Atul Jain, S/D/W/o. Rajender Kumar| < 65,77,516.73 (Rs. Sixty Five Lakhs Seventy Submission of false or misleading proofs of claim shall attract penalties. NEELGAGAMN INFRACOM PRIVATE LIMITED . d . .
o '“.I‘Eﬁ ‘ggﬁ?r" ARIIJIE?}E'ERHMEHT Jain [3] Sewa Enterprises, Through Its Proprietor Manisha Jain Seven Thousand Five Hundred Sixteen Sd/- gl i SR .t.lsﬂdh aCtlng on an aavertisement in
REGIONAL DIRECTOR, NORTHERMN REGION, Add.1: H. No.JP 65, 2" FIr, Maurya Enclave Pitampura, New Delhi-110 034; Add. 2 : Gr. FIr, 3006, Aryal & Paise Seventy Three Only) due as on Sanyam Goel Date : 06.01.2022 pﬁm'; New Dethi Direclor anv manner Whatsoever
i THE HA'I'I'EFt!tElI!I'vFﬂSEJLEI.I-IEEEﬂDH 10 Pura Subzi Mandi, North Delhi, Nr. Baba Balaknath Mandir, New Delhi-110 007 25.03.2021 Reg. No. IBBI/IPA-002/IP-N00138/2017-18/10397  Place :Gurugram S Pasrlinlgn::ln} EI_[:;:'II:L Y '
EEHII:?E‘!EU%E THE{EFELTEFQEE El'tﬂ'f 2013 2 [Description of the Secured Asset : ALL PICEE AND PARCEL PROPERTY BEARING :- Al that Piece and ParceTl of Entire Third Floor, With Roof Biwazan, New Dl}!'li-‘HD:!E"
RULE 30 OF l::t:lhtFl:ﬂ.NlEE IHGDRFEH! Rights“Said Floor" Eastern Side Portion, Area Measuring 100 Sq. Yds, “Said Portion” of Built Up Property No. WZ-1221-A, Plot No. 14 & 15, Area
RULES, 2014 measuring 200 Sq. Yds, out of Khasra No. 310 and 634/307 Situated in the area of Village Saleem Pur Mazra, Madi Pur, Delhi State Now Colony known ll\\ - -
N THE M’:-,D-rﬁﬁ oF as Rani Bagh, Shakur Basti, Delhi-110 034, = Boundaries : > North :- Road; * East :- Road; > South :- Others Property; * West :- Others Property. ‘Q‘ For All Adve rtlseme nt Bo oklng
SHR%?“%%EEEMF-E‘FELED RS Reserve Price : < 51,00,000/- Earnest Money Deposit : X 5,10,000/- Bid Incremental Value : < 51,000/- N
i %TTEJE?EEE‘II SD'II"EERU-EDEP{EEI;IIE?EE:.E - (Rs. Fifty One Lakh Only) (Rs. Five Lakh Ten Thousand Only) (Rs. Fifty One Thousand Only)
PUSHPANJALI F.p,nus BIJWASAN Loan Account No. : 609107510511443 & 609107510511449 Dated : 01.04.2021 & = call : 0 1 2 o- 6 6 5 1 2 1 4
NEW DELHI 110061 PETlT!I i [1] Saroj Sharma W/o. Rajveer Sharma [2] Rajveer Sharma, S/o. Lakhapat Ram Sharma 3 53,86,545.56 o
HOTICE [3] All India Transport (Rs. Fifty Three Lakh Eighty
Matica = heraby given ta the Ganaral Pubic that Add. 1: H. No. 601/7 Gali No. 7 B, Block-D 1, Ashok Nagar, Shahdara, New Delhi-110 093; Add. 2 : D-601 AB, Street| Six Thousand Five Hundred
}Li '-l?_':éfl"l Féll"!-' TE“«?.EZ.?? Iaaﬁ;ﬁ“é?&ljﬁb? No. 7 Ashok Ngr, Shahdara, New Delhi-110 093; Add. 3 : D 601/7A/B, Gr. Flr, Gali No. 7 A, Ashok Ngr, Shahdara, New| Forty Five & Fifty Six Paise H ﬂU E I NG DEVELGF M E NT F“"IANC E GDRPG RATIGN LTD .
Northern Regian) under Hhay tan 13 ot tha Delhi-110 093, T Only) due as on 25.03.2021 Nothern Regn. Office : The Capital Court, Munirka, Outer Ring Road, Olof Palme Marge, New Delhi — 67
Campaniss Act, 2013 seaking the confimation 3 I'Description of the Secured Asset : ALL PICEE AND PARCEL PROPERTY BEARING - BUT Up Upper Ground Floor Up o Celling Level without Roof Tel.: 011-41115111, CIN L70100MH1977PLCO19916, Website: www.hdfc.com
of afteralion of the Memarandum o Associalion WITH YOU RIGHT THROUGH
af the Company in terms of Special Resciution and Terrace Rights ot Property biearing No. 601, Land Area Measuring 122.90 Sq. Mtrs. |, e, 147 Sq. Yds. out of Khasra No. 595, Situated In the area of Village POSSESSION NOTICE
el R Eﬂ'.d;‘aiﬁz'%ﬁ}f;.llﬂfg"ﬁg Saboli in the Abadi of Gali No. 7, A-Block, Ashok Nagar, lllaga Shahdara, Delhi 110 093; = Boundaries : * East :- Gali; * West :- Property of Others; . . o _ .
Camgany 1o charge i Reprtered ofiice from * North :- Property of Others; * South :- Property of Others. Whereas the Authorised Officer of Housing Development Finance Corpeoration Limited, under Securitisation And Reconstruction of Financial
'Ha!trn-atﬂa ital Territery of Delhi” 1o the ] i 1 I
S e o e PP T o o | S | el s Enforcementof Scuntyneestct 2008 40 s ofsoverscofereder S 902 ead i e 3 of e Sty
An .:Eﬁ-:-n whase inferest is likely to be affected (Rs. Fourty Two Lakh Only) (Rs. Four Lakh Twenty Thousand Only) (Rs. Fourty Two Thousand Only) . : Ko : PR N aup i 4 : i
F y Er-:q:nse:l char-gde Infl.‘le- rﬂmeglmruﬂ é::f 2 r & 5 - . amaounts mentioned against their respective names together with interest thereon at the applicable rates as mentionad in the said notices, within
E’gﬁ:ﬁ ammmiﬁgd;‘g bé' DFEI::}E ﬁ";[gg‘g; [1] Varsha Kumar S/o. Govind Singh Thapa [2] Pradeep S/o. Ganesh Kumar (Rs. Fifty One Lakhs Forty Thousand ! - P - : g 4 —
w,rlJ :Il_l.l l.sglslﬂru.t 5l o t-r lla:ls / hlli_r utul;-.t:llwtr Add. 1: 776/28, Gali No. 15, Rajnagar Part 2 Palam Colony, New Delhi-110 077; Add. 2 : Shop No. 2, HS| Thirty One & Paise Twenty Six Only) due Sr. Name of Borrower (s) / Outstanding Dues Date of Date of Description of Immovable
an affidavit stating ihe nature o Compl ' ' i- T No, Mortgagor /Guarantor/ Demand | Possession | Property (ies)/ Secured Asset (s)
m&. o |r1er=-s and graunds of cpposdion to Complex RZP, 276 Rajnagar Part 2, Sector 8 Dwarka, Rajnagar, Delhi-110 077. as on 24.03.2021 :
e Clyector, Ml Eirayaran| || @ [Description ofthe Secured Asset : ALL PICEE AND PARCEL PROPERTY BEARING :- ATl that plece and pacel of property bearing No. R 17775, Loan Account Nos Notice
EI‘::UEH CGO Complex, Mew :lf_I"'lI 1f'3"3-:3 Cand measaring 100°Sq. YdS, out of KH. No. 44/23, situated at Village Palam, in the Abadi of colony known as Raj Nagar-2, Palam, Delhi, Raj Nagar part-2 1. |MR ATUL KUMAR Rs. 30,79,590/- 12-AUG- | 05-JAN-2022 | ENTIRE GROUND FLOOR, PLOT
ﬂmrl-:-;-:“c;ml:rﬂdf § I?_LIEEH Elgll':l:g:.tlfﬂ'lpgréhls 110 045 = Boundaries : > East :- Property of others; >West :- Property of others; > North :- Road 15 ft. wide; > South :- Gali 8 Ft. (LAC NC. 624940010 & (As on 31-JULY-2020) 2020 (PHYSICAL) | NO 108, POCKET 15, SECTOR-24,
";‘rz?'s;'ﬂ;fl AL AE‘EIE:I;EAE;;!"; 1:31:;?;51?1 : Reserve Price : < 70,00,000/- Earnest Money Deposit : < 7,00,000/- Bid Incremental Value : X 70,000/- 623351049) ROHINI, NEW DELHI AND
' NEW DELHI-110081, : (Rs. Seventy Lakh Only) (Rs. Seven Lakh Only) (Rs. Seventy Thousand Only) CONSTRUCTION THEREON
SHREE RADHEY HEALID?E: ﬁﬂ%ﬂﬁmgﬁ’, Detailed terms and conditions of the sale are as below and the details are also provided In our / Secured Creditor's website at the following link / website PRESENTAND FUTURE

Place: Delhi
Date : 06.01.2022

“with further interest as applicable, incidental expenses, costs, charges etc incurred till the date of payment and / or realisation.
However, since the borrower(s)legal heirsflegal representatives/quarantors mentioned hereinabove have failed to repay the amounts due,
notice is hereby given to the borrower(s)legal heirsflegal representatives/guarantors mentioned hereinabove in particular and to the public in

general that the Authorised Officer’s of HDFC has taken Physical Possession of the immovable properties/secured assets described herein
abovein exercise of powers conferred on him under Section 13 (4) of the said Act read with Rule 8 of the said Rules on the dates mentioned above.

The borrower(s legal heirs/legal representatives/guarantors mentioned hereinabove in particular and the public in general are hereby cautioned
not to deal with the aforesaid Immovable Property’ Secured Asset and any dealings with the said Immovable Property [ Secured Asset will be
subject to the mortgage of Housing Development Finance Corporation Ltd.
The Borrower's/legal heirsilegal representatives/guarantors attention is/are invited to the provisions of sub-section (8) of section 13 of the Act, in
respact of ima available to redeam the securad assat/s,
Copies of the Panchnama drawn and Inventory made are available with the undersigned, and the said bormower(s)flegal heirs/legal
reprasentatives/ guarantors are requested to collect the respective copy from the undersigned on any working day during normal office hours,

For Housing Development Finance Corporation Ltd.

Regd Office: Ramon House, H.T. Parekh Marg, 169, Backbay Reclamation, Churchgate Mumbai-400 020

Sd/-
Authorised Officer

sBaads 6 Indian Bank

DEMAND NOTICE

H-1A/18, Sector 63, Noida,

Gautam Budh Nagar, UP-201301
E-mail : noida63@indianbank.co.in
Phone No. : 0120-2427115

Notice is here by given under Securitization and Reconstruction of Financial Assets and Enforcement of Interest Act, 2002 (54of 2002) and in exercise
of the powers conferred under section 12(12) read with Rule No. 3 of the Security Interest (Enforcement) Rules 2002 issued a Demand Notice U/S
13(2) on the date mentioned below in the table and stated here in after calling upon to repay the amount within 60 days from the date of receipt of the
said notice. As the Borrower(s)/ having failed to repay the amount, notice is hereby given to the Borrower(s)/guarantor(s) and the and public in general
that the underigned has taken possession of the property described herein below in exercise of powers conferred on him/her under section (13(4) of
the said Act read with Rule No.8 of the property described herein below in the table. the borrower(s)/guarantor(s) in particular and the public in
general is hereby cautioned not to deal with the property and any dealing with the property will be subject to the change of Indian Bank Sector 63, Noida for
the amount given herein below together with future interest, costs and other expenses etc. thereon.
Name of Account/ Borrower(S)/ Description of the immovable Amt O/S (as mentioned in DS}e

Guarantor(S) Property the Notice u/s 13(2) Notea]|
1. M/s Classic Foot Style H-293, Shastri Nagar, Opp| All the Part and parcel of residential property of Plot at Khasra no. 13 Rs. 26,65,957/- plus interestl h
Uttam School for Girls, Ghaziabad-201301 Asalatnagar, Pargana Jalalabad, Tahsil Modi Nagar, Distt Ghaziabad,| e f. 12.12.2021, cost, charge
2. Mrs. Anita Sharma W/o Sanjay Sharma E-12, 2nd| admeasuring 20022 Sqyd (167.40 Sgmtr) in the name of Mrs. Anita] ;4 expenses less amount paid, -
Floor, Mahendra Enclave, Shastri Nagar, Ghaziabad-| Sharma. if any, after the date of demand =
201002 Bounded by : East: 20 Feet Wide Road Bhuja 34 Feet, North: Plot o notice. :
3. Mr. Manish Kumar Sharma S/o Mr. Raj Kishore Digar Malik Bhuja 53 Feet West: Remaining Plot of Seller Bhuja 34 Fee ;
Shrma E-12, 2nd Floor, Mahendra Enclave, Shastri| South: Remaining Plot of Seller Bhuja 53 Feet -
Nagar, Ghaziabad-201002
394, Chhaparauli Dadri, Gautam Budh Nagar-203207 I

A

1. M/s Gopal Cement Agency Saifi Market, Surajpur| Allthe Part and parcel of residential property at Khasra no-432 Min. Vill{ Rs. 60,47,405/- plus interestl” h
Near SBI, Greater Noida, Gautam Budh Nagar, Surajpur, Pargana and Tehsil Dadri Distt G.B. Nagar, admeasuring 100| w.e.f. 05.12.2021, cost, charge
2. Mr. Anil Kumar Goel S/o Late Johri Mal House No.| sqyd (83.61 Sqmtr) and expenses less amount paid,
55, Rasid Colony Surajpur, Greater Noida, Gautam| Boynded By : East: House of Mr. Bhumesh Goal North: 20 Feet Wide| if any, after the date of demand N
Budh Nager—201 306 _ Kachcha Rasta West: House of Mr. Anil Goyal South: Plot of Deegar. notice. o
3. Mr. Hari Om Goel S/o Late Johri Mal House No. 55, -
Rasid Colony, Surajpur, Greater Noida, Gautam Budh S
Nagar-201306
Khasra no.-432, Vill- Surajpur Pargana and Tehsil-
Dadri-Distt-G.B. Nagar L >
1. M/s M.R. Structure 130, 1st Floor, Durga Tower, A-| Allthe Part and parcel of residential property at Plot No. G-07, Pocket G| Rs. 14,74,831/- plus interest'r “
13, RDC, Raj Nagar Ghaziabad (UP)-201001 area 212.59 Sqyd (177.75 Sqmtr) Situated at Khasra No. 28 and 33} \y e f 12.12.2021, cost, charge
2. Mr. Rakesh Kumar Sisodia S/o Shri Jagdish Singh,| Gram Pargana Dasna, Ghaziabad (UP) and expenses less amount paid, -
G-7, Sector 8, Chiranjiv Vihar, Ghaziabad Bounded by: North : Plot No G-06 South : Plot No. G-08 East: Khasra| ¢ any, after the date of demand §
3. Mr. Pawan Shishodia S/o Shri Jagdish Singh G-7,| No.415West: 12 Meter Wide Road. notice. .
Sector 8, Chiranjiv Vihar Ghaziabad -
4. Mr. Vipin Shishodia S/o Shri Jagdish Singh G-7, A
Sector 8, Behind Cancellor Club, Chiranjiv Vihar
Ghaziabad 5 y
1. M/s Saifi Machine Tools Works Selek Dharm Kanta,| All the Part and parcel of residential property at Khasra No. 282 Min{ Rs. 23,79,264/- plus interest'r b
Sihani Road, Meerut Road, Ghaziabad (U.P.) Indergarhi', Village and Palrgana Dasna, Tehsil and Dtstt Ghaziabad, ;e 26.12.2021, cost, charge S
2. Mr. Nisar Ahmalclj S/o Abdul Majiq H.No. 69, Tihal admeasurlng 63.05 Sgmtr in the name of Mrs. Shamasida Begam W/o| ;4 expenses less amount paid, S
Mohalla, Near Masjid, Razapur, Ghaziabad (201001) [ Mr. Nisar Ahmad. if any, after the date of demand ~
3. Mrs. Shamasida Begam W/o Mr. Nisar Ahmad H.No.| Bounded by: East: Bhoomi Akhar North: Bhoomi Ikhlak West: Bhoomi notice. :
69, Tihal Mohalla, Near Masjid,Razapu, Ghaziabad| Akhar South: 8 Feet Wide Road o~
(201001) . y

Date :07.01.2022

PLACE : NOIDA

Authorized Officer (Indian Bank)

. Chandigarh
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